28.05.2014 J-1

AT 10.30 A.M

1. FAO(OS) 141/2014

2. LPA 354/2014
CM APPL. 8149/2014

1. RFA(OS) 87/2013

AT 2.15 P.M

1. CRL.A 768/2011

2. CRL.A 993/2011

3. CRL.A 839/2011

4. CRL.A 615/2011

5. CRL.A 688/2011

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 1
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

M/S VALUE SOURCE MERCANTILE LTD.
VS. M/S SPAN MECHNOTRONIX LTD.

SAT NARAYAN
VS. GOVT. OF NCT OF DELHI & ORS.

COURT NO.3
(DIVISION BENCH-3)

SAURABH SETH, S. CHAKRABORTY
DARPAN WADHWA, AKHIL SACHAR

PARVEEN DAHIYA, ZUBEDA BEGUM

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG

HON'BLE MR. JUSTICE JAYANT NATH

M/S WESTON TUBES (PVT.) LTD.
VS. NATIONAL INSURANCE COMPANY
LTD. & ORS.

COURT NO.6
(DIVISION BENCH-6)

SAMRAT NIGAM, BHASKAR TIWARI
L.K. TYAGI

HON'BLE MR. JUSTICE SANJIV KHANNA

HON'BLE MR. JUSTICE G.P.MITTAL

SHISHPAL @ SHISHU
VS. THE STATE (NCT OF DELHI)

AMIT

VS. STATE (GOVT. OF NCT OF DELHI)

ROSHAN

VS. STATE (GOVT. OF NCT OF DELHI)

ASIF @ SHABBU

VS. STATE

NADEEM @ CHICKNA
VS. STATE

K.K. MANAN, ANKUSH NARANG
NIPUN BHARDWAJ, ANJALI RAJPUT
RAJDIPA BEHURA

MANISHA BHANDARI, RAJDIPA BEHURA

K.K. MANAN, ANKUSH NARANG

NIPUN BHARDWAJ, ANJALI RAJPUT

RAJDIPA BEHURA

R.S. DAKHA, JAGJIT SINGH
RAJAT KATYAL

GURBAKSH SINGH, RICHA SAMHITA
RAJAT KATYAL,



28.05.2014 J-2

AT 2.30 P.M

1. BAIL APPL. 417/2014

2. BAIL APPL. 418/2014

AT 2.15 P.M

1. W.P.(C) 2474/1989

2. W.P.(C) 295/2012

1. CRL.A 315/2006

2. CRL.A 311/2006

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE VEENA BIRBAL

BAAJ SINGH & ANR. REBECCA M. JOHN, HARSH BORA,

VS. STATE VISHAL GOSAIN, TARANNUM CHEEMA
KUSHDEEP GAUR, ADITYA SHARMA
SIDDHARTH AGGARWAL,ADIT S.PUJARI
JASBIR KAUR

HARDAYAL SINGH REBECCA M. JOHN, HARSH BORA,

VS. STATE VISHAL GOSAIN, TARANNUM CHEEMA
KUSHDEEP GAUR, ADITYA SHARMA
SIDDHARTH AGGARWAL,ADIT S.PUJARI
JASBIR KAUR

COURT NO. 10
HON'BLE MR. JUSTICE RAJIV SHAKDHER

S.C. JAIN RICHA OBEROI, LATIKA CHAUDHARY

VS. UNION OF INDIA AND ORS. AVNISH AHLAWAT, YATENDRA SHARMA
INDIAN COMMERCIAL PILOTS GOPAL SHANKARANARAYANAN,MISHA ROHATAGI
ASSOCIATION AITREJI CHATTERJEE, VIKRAMADITYA

VS. AIR INDIA LTD. & ORS. ROHIT GUPTA, LALIT BHASIN,

RATNA D. DHINGRA ,BHAVNA DHAMI,
ANJANA GOSAIN,KANIKA TANDON,
SHIVAMBIKA SINHA, VIVEK KOHLI,
PRADEEP DESODYA,MRIDUL CHAWLA,
ATUL CHAUBEY

COURT NO. 25
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE INDERMEET KAUR

TINKOO K. SINGHAL

VS. STATE KUSUM DHALLA
ZAFAR KHAN SUMAN CHAUHAN
VS. STATE (GOVT. OF FIZANI HUSSAIN

NCT OF DELHI)



28.05.2014 J-3 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

3. CRL.A 265/2006 MUKESH VISHAL RAJ SEHIJPAL
VS. STATE FIZANI HUSSAIN

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 392/2012 NARENDER KUMAR @ NARESH ANIRUDH K. MUDGAL
VS. THE STATE (GOVT. NCT OF DELHI) LOVKESH SAWHNEY

2. CRL.A 394/2012 NARENDER KUMAR @ NARESH ANIRUDH K. MUDGAL
VS. THE STATE (GOVT. NCT OF DELHI) LOVKESH SAWHNEY

COURT NO. 14
HON'BLE MR. JUSTICE NAJMI WAZIRT

AT 2.15 P.M

1. cM(M) 1117/2012 RAJENDRA SINGH RATHORE TUSHAR SINGH
CM APPL. 17599/2012 VS. DELHI METRO RAIL CORPORATION B.L. WALI

COURT NO. 18
HON'BLE MS. JUSTICE DEEPA SHARMA

1. MAC.APP. 1192/2012 ROYAL SUNDRAM ALLIANCE INSURANCE SUMAN BAGGA
CO. LTD. G.K. SACHDEVA
VS. VIMLA DEVI & ORS. M.C. PREMI

HIGH COURT OF DELHI
27TH MAY, 2014 REGISTRAR (LISTING)



28.05.2014 FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.20 (Os - B & C)
HON'BLE MR. JUSTICE A. K. PATHAK

AT 10.30 A.M.

18. CS(0S) 593/2004 MRS. RAJ KHANNA NEERAJ MALHOTRA,UTTAM

Vs. SMT. MIRA CHAWLA AND ORS. DUTT,RITIKA, RAJESH
GUPTA ,RACHNA AGGARWAL,KAPIL
KUMAR ,DINESH GARG,DILEEP
POOLAKKOT , HARPREET SINGH,
JHUMA BOSE,SUNIL MITTAL
NEERAJ KISHAN KAUL,
PRITHU GARG, C.M. CHOPRA,
SUNIL MITTAL, D.S. VOHRA
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